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THE MINISTER OF¥ STATE IN THE
MINISTRY OF PARULIAMENTARY AF-
FAIRS AND MINISTER OF STATE IN
THE MINISTRY OF HOME AFFAIRS
(SHRI M. M. JACOB): So far 1 have
not been able to get his time. As soon
as he is ready, 1 wil] persuade him to
do that,

SHRIMATI JAYANTHI NATARA-
JAN: Madam, I want to raise a very im-
portant matter.
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Jacob Saheb can hear, 1 think,
no hearing problem.

SHRI M. M. JACOB: Whatever the
request of the Member is, it can be con-
veyed to the appropriat. Minister.

THE DEPUTY CHAIRMAN: I might
be having an ¢ar, nose and throat prob-
lem, but not he T am sure.

He has

RE,_ DISCRIMINATION  AGAINST
WOMEN RY LIC IN THE MATTER

OF EMPLOYMENT ETC,

SHRIMATI JAYANTHI NATARA-
JAN (Tamil Nadu): Madam, the Fin-
anca Minister is here. I want to bring
10 his notice a very importagt issue relat-
ing to women. I appeal to the Finance
Minister to take it up. This relates to
the Life Insurance Corporation.

Previously T have had occasion to raise
before the House the extreme discrimina-
tion practised by the LIC against women
of thig country.

Madam, the LIC had asked very em-
burrassing questions, physical  questions
about women, I raised that in this House.
I have not received any reply. I don't
think that the LIC has taken any action.

Today Madam, a very disturbing item
has appeared in a newspaper, They cal-
led candidetes for interview for the post
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of Peon in the 11C in Dethi. The writlen
texst was held on the 14th of Jume. Ome
lady whose mame is “Anita” from Kelpur
village in Aligarh District, appeared in
the written test. She passed it, and she
qualified to be selected for an interview.
She was called ty Delhi for an interview.
She came to Delhi.  Over here, the
moment they saw her, they refused to
give her a job. They said that ‘they
would not employ women as Peons in
the LIC. Madam. this is  against the
Constitution of India. That an agency
of the Government should behave like
this iy shameful. (Interruptions)

T hiave read other reports, Madam, that

the LIC discriminates against women
policy—holders also, 1 cal) upon my
colleagues to support me in this, I de-

the
(Interrup-

mand that action be taken against
officers of the L.IC in Delhi.. .
tiony)

SOME HON, MEMBERS: We. support
wholeheartedly.

SHRI GURUDAS DAS GUPTA (West
Bengal): Madam, T extend my support
to her. 'This is unfortunate. The LIC
has been doing like this for a long time.
Our complaim 1o the LIC Chairman has
fallen flat. and the Finance Ministry has
not taken any action so far as  the dis-
crimination against women ip the Life
Insurance Corporation it concerned, The
whole House joins with her. T wish the
Minister would make a promise that he
would look into it and see that the dis-

crimination  wag ended... (Interrup-
rians) T

THE MINISTER OF FINANCE (SHRI
MANMOHAN SINGH): Madam I res-
pect the sentiments of the House, There
is no question that we should tolerate any
discrimination against women. 1 shall
ascertain the facts and repory beck  to
the House, ‘ ‘

THE DEPUTY CHATRMAN: Now ws

are going to take up the Calling Atten-
tion. : : T
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I wil] convey the message.

/
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We are not going to Afghanistan now.
Please. We are not talkmg about Af-
ghanistan., We .ar¢ now going to Barce-
lona  Please take your set.
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You were worried bout = Barcelona.
Whatever the hon. Member is raising may

+[ ] Transliteration in Arabic Script.
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Calling attention to a
maitter

be of scrious importance but according to
the listed business, we have the Calling
Attention on Barcelona. My only request
to the"Memberg is that this Calling Atten-
tion should not develop into a kind of an
effort that by the end it becomes a non-
starter and we ako don’t get a gold medal
for speaking too much and not getting
anything, Please ask pointed questions.

fezT &7, uTy g fywz 3 HeTdwT
M 41¥T g F AT FAT

I want tg finish this so that the Minister
has time to answer Now let me bring
the Calling Attention to the rails.

CALLING ATTENTION TO A MATFER

OF URGENT PUBLIC TMPORTANCE—

THE PERFORMANCE OF THE INDIAN

CONTINGENT IN THE BARCELONA
OLYMPICS

DR. JINENDRA KUMAR JAIN
(Madhya Pradesh): Madam_ I beg tp call
the attention of the Minister of Human
Resource Development to the perform-
ance of the India, contingent- in the Bar-
celona Olympics and the action takem by
Government in regard thereto,

THE MINISTER QF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT ' (DEPARTMENT OF
YOUTH AFFAIRg. AND SPORTS)
WITH - ADDITIONAL. CHARGE OF
THE MINISTER OF STATE IN THE
MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (DEPARTMENT : OF
WOMEN - AND CHILD DEVELOP-
MENT) (KUMARI MAMATA BANER-
JEE): Madam, It is true.that the per-
formance of the Indian contingent
in the recently concluded Barcelona
Olympics has been disappointing. But
there is no cause to be despondent.

Much of the media criticism! as also
observations in the House, have been on
the misplaced premise that a number of
medals were expected when the Indian
contingent was cleared for participation in
the Barcelona Olympics. At the very out-
set, Government would like tg clarify that
the selection of the contingent was
based opn a joint decision taken in consul-
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tation with the Indiap Olympic Associa-
tion and the concerned National Federa-
tions that all those who qualify as per
the format laid by the concerned Inter-
national Federation should be allowed to
patficipate in the Olympics. There was
no doubt hope of a couple of meglah in

Hockey or Archery or Shooting.  But
as regards the other  disciplines, es-
pecially the contact sports of  Boxing

Wrestling and Judo it was known that
there is a gap between our standards and
ag the highest internatiomal class.

The decision by the Government f{o
agree to the suggestion of clearing the
contingent on the basis of format pres-
cribed by the concerned Intermational
Federation was on account of its anxiety
to create the mnecessary environment for
sports which would have received a &et
back if the players were not allowed to
participate in the Olympics even  after
they had qualified through the -prescribed
format of the concerned International
level Federation.

[The Viee-Chairman (Shrimati Jayan-
thi - Natarajan) in the Chair]

Whereas it would be possible for  the
Government tq make a detailed statement
only after the return of the contingent
and receipt of the Report of the  Chef-
de-Mission and of Managers of the res-
pective disciplines, .it ‘would not be out
of place to mention at this stage that per-
formances of Ramesh °© Krishnan and
Leander Paes in the doubles eveny in
Tennis, Deepankar Bhattacharys in Bad-
minton, Kamlesh Mehty i, Table Tennis,
Subhas Verma in Free Style Wrestling,
Pappu Yadav in Greco-Roman  Wrestl-
ing, Shiney Wilson in Athletics,  and
Limba Ram in Archery have been com-
mendable, It was ' unfortunate that
Limba Ram got eliminated dus to a new
format of one to one elimination orn the
basis of 12 arrows to be shot at 70 mitr
distance oy a day which wag very windy.
He had earlier qualified after 2 days of
gruelling competition of 144 arrows by
each archer over four distances of 30
mir, 70 ‘mtr, 50 mtr and 30 mtr where
he was 11th out of 70 competitions., His
elimination in the new format was also by



